LOK SABHA DEBATES

LOK SABHA

Thursday, December 4, 1080/Agmlm}m
13, 1902 (SAKA)

The Lok Sabha met at Eleven of ths Clock
[MR. SpEAKER ir the Chair]

ORAL ANSWERS TO QUESTIONS

Re-Organigation of 'Railway Board
+

*246. SHRE SATYANARAYAN JATIYA :

SHRI B.V.DESAI :

Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government have decided
to re-organise the Railway Board to make
it more cffective:

(b) if so, what are the changes likely to

be made;

(c) how many posts of the members of

Railway Board are still vacang;

'd) whether Railway Beard hasnotbeen

Mxlhns the task for which it was set-up;

(¢) ifso, the main reagons for the same?

THE DEPUTY MINISTERIN THE
Y OF RAILWAYS ANDIN THE
'ARTMENT OF PARLTAMENTARY
AFFAIRS MALLIKARJUN) :
(a) No, Sir.
(B)Don not arisc.
(c) One.
(d) No, er
(e) Does not arisc .
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SHRI CHANDRAJIT YADAV: I do
mot have anything to say about the present
R.anmynoard.'nw Ch.nrman and mem-
bers have just been ted. Therefore,
I have nothing to say about that. But this
isafact that many timesin this House and
outtide also, the Railway Board’s fune-
tioning has been scriownly  critislied.
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It islike a white clephant on the admini-
stration. Now I would like todraw the at.
tention of the hon. Minister to this aspect.
The Railway Convention Committee
ggn) in its 4th Report submitted to the

arliament had said that since the Railway
Board is too centralised a body, it cannot
function efficiently  from the Centre.
Therefore, they recommended: delegation
of power to the General Managers, or-
ganisaticn of the Zonal railwavs and the
Railway Board officers. They further said
that they should introduce modern techni-
ques, simplification of the procedure and
other things because the real benefits do
not reach the consumers; these benefits
are yet to berealised. In view of these
recommendations, I would like to ask the
Ministerjwhether he is.taking anyeffective
steps  not only to change and Ilfi up some
vacancies but alsoreorganise the function-
ing of the yentire Railway Board.

SHRI KEDAR PANDAY :Itisa fact
that the Railway Board Act was of 1go5
and this Board was constituted according
to that act and this was done in slavish
India. No doubt about it. We have got
the Indian Railways Act of 1890; that
Act also was passed in slavish India. We
are thinking, as a whole, to overhaul all
those Acts; we wish to decentralise the
administration.

¢¢Whether government have decided
to reorganise the Railway Board
to make it more effective”
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MR. SPEAKER : Next question. Shri
Tarig Anwar— Absent. Next question,
Shri Ne'slohithadasan—absent,
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MR. SPEAKER : Pleasc sit down;
ou have missed the bus. Next question
hri G S Reddy—absent. Shrimati

Geeta Mukherjee.
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MR. SPEAKER :T have gone too far,
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MR. SPEAKER : No, please sit down.
I have gone to the third question.

Scheme by the Indian
Council of Research for
Medical care of people

I#249. SHRIMATI GEETA MUKHER]I 3
SHRI G. S. REDDY :

Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to state:

(a) whether the Indian Council of
Medical Research has prepared a scheme
for medical care of the people by the year
2000;

(b) if so, details thereof;

(c) whether Government have aceept-
ed scheme ; and

(d) if so, when it will be implemented ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY WELFARE : (SHRI NIHAR
GRANJAN LASKAR): ﬂy(a A m
Cmmgil of Me::Pcal Research and the
Indian Council of Social Science
Rescarch (I.CS.S.R. ). This .m
has presented its Report entitled *
for All : An Alternative Strategy”,





